p | TEM NO. 5 COURT NO. 13 SECTI ON

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Crim nal Appeal No('s) . 1184/ 2015
SANTOSH KUVAR UPADHYAY Appel | an
t(s)
VERSUS
REG STRAR GENERAL, HI GH COURT OF
JUDI CATURE AT ALLAHABAD AND ORS. Respondent ( s)
(with appln. (s) for exenption fromfiling O T. and perm ssion to
file additional docunents and stay and suspensi on of sentence and
of fice report)
W TH
Crl.A D. 27190/ 2015
(Wth Ofice Report)
Date : 18/ 09/ 2015 This appeals were called on for hearing today.
CORAM :
HON BLE MR JUSTI CE KURI AN JOSEPH
HON BLE MR JUSTI CE ARUN M SHRA
For Appellant(s)
M. Vi bhakar M shra, Adv.
M. Suni | Kurmar Verma, Adv.
M. Bi render Kumar Adv.
M. Suni | Kumar Ver na, Adv.
For Respondent (s)
UPON hearing the counsel the Court made the follow ng
ORDER
| ssue noti ce.
In the nmeantine, there shal | stay of sent ence
of
i mpri sonnent al one.
(Ashok Raj Singh) (Tapan Kumar Chakraborty)
Court Master Court Master
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